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3MeA/ORDER

PER : DR. BRR KUMAR, VICE PRESIDENT:-

This Stay Application is filed by the assessee seeking to stay on
collection/recovery of the outstanding demand aggregating to
Rs.13,82,91,940/-, impugned in its appeal before this Tribunal in
ITA No. 2002 /Ahd /2024 relating to the Asst. Year 2021-22.
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2. This demand is pursuant to the rectification order and giving
effect to Ld. CIT(A)’s order reducing the disputed demand from Rs.
21,46,21,719/- to Rs.13,82,91,940/-. The assessee sought complete
stay as the tax demand on the grounds that the issues are covered
and hearing in due at the earliest date. Ongoing through the
financials, it is hereby directed that assessee shall pay 20% of the
disputed tax demand of Rs.13,82,91,940/- within two weeks from
the date of this order.

3. On reporting compliance, no recovery action can be affected by the
department. The stay application stands disposed of with the above

directions.

‘ Order pronounced in the open court on 09-02-2026

Sd/- Sd/-
(T.R. SENTHIL KUMAR) (DR. BRR KUMAR)
JUDICIAL MEMBER  True Copy VICE PRESIDENT
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